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A ConstrUCTION 0F Roaps v DistRict MOHENDERGARH

» *1578. Shri Nihal Singh : Will the Public Works Minister be
pleased to state—

(a) whether the construction of any new road (not carried forward
from the Second Five-Year Plan) has been started during the
current year in district Mahendargarh ;

(b) the names of new roads to be constructed during the Third
Five-Year Plan in the said district ?
Sardar Niranjan Singh Talib : (a) No please.
(b) The roads as mentioned in the enclosed statement are proposed

to be constructed during the Third Five-Year Plan subject to the availability
of funds. This statement is laid on the Table of the House.

STATEMENT
L S. No. Names of Roads Length in Cost Remarks
miles Rs. in lacs
MAIN RoADs (NEwW ROADS)
1. Mohendergarh to Satnalj .. 12.00 9.60
2, Approach from village Pathera to
. Mohindergarh-Kanina Road .. 2.00 1-69)
3. Village Ghosla to Dadri- Mohender-
garh Road 0-80 0-60
. Total . 14- 80 11-80
[
APPROACH ROADS
4. Mohendergarh Kanina Road to
Village Nangal 2-00 1-04
5. Narnaul Singhana Road mile 3/0 to
o Village Kultazpur . 2-80 1-46
\,ﬁ{:
‘ 6. Village Khodona to Mohmdergarh
Dadri Road 2-00 1-04
7. Approach road from Ra51was to
Chappar .. 1-00 0-52
8. Approach road from Mandi Ateli-
Abbadi to Rewari-Narnaul
Road .. 0-19 0-10
Total .. 7-99 4-16
VILLAGE ROADS
9. Village Ramilla to Dadri Bund
Road 3.00 1-56
Total . 3.00 1-56
- C. R. F. RoaDs
. 10. Road from Nangal Chz:udhri to

=~

Budhwal . 8-00 5-60

Total . 8-00 5-00
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Gurpaspur-Harbo CuuANI Roap
¥1603. Sardar Gurbakhsh Singh : Will the Public Works Minister
be pleased to state whether the construction of the Gurdaspur-Hardo Chhani
Kacha Road into a pucca one has been included in the Third Five-Year Plan ;
if so, the time by which the Government propose to start the work thereon ?

Sardar Niranjan Singh Talib : No please. The question does not

arise.

Roap constructioN DURING THIRD Five-YEar Pran

*1781. Shri Amar Singh : Will the Public Works Minister be pleased
to state the total mileage of roads; if any, proposed to be constructed during the
Third Five-Year Plan period in the State and in Hissar District, separately,
together with the funds allocated thereof ?

Sardar Niranjan Singh Talib : One thousand and five hundred miles sub-
ject to the availability of funds. One hundred and seventy-three miles in
Hissar District at an estimated cost of Rs 1.01 crores, subject to the availability
of funds. | ' o

Route PermiTs 1ssuep 1o M.LL.As. anp THEIR FAamiLy MEMBERs

*1088. Comrade Babu Singh Master : Will the Public Works Minister be
pleased to state the names of M.L.As. or members of their families who are
in possession of route permits at present ?

Sardar Niranjan Singh Talib : No separate record is maintained to
show whether any permit-holder or any of his relations is M.L.A/M.L.C. In
case information is required in any particular case, the same would be supplied
after making an enquiry.

Dismissa /RemovaL oF Drivers oF Punyas Roapwavs, GurcaoN

*1277. Shri Rup Singh Phul : Will the Public Works Minister be
pleased to state—

(a) whether any Drivers of Punjab Roadways, Gurgaon, were dis-
missed or their services terminated during the period from
January, 1961, to date; if so, their names ;

(b) whether any appeals from any of the officials referred to in part
(a) above were received; if so, their number and the details

thereof ;

(c) whether any of the said drivers were reinstated; if so, their names;
(d) whether the arears of  pay, etc, have been paid to the

<.






(5) 348 PUNJAB VIDHAN SABHA  [9TH NOVEMBER, 1962
ArtiriciaL InsEMINATION CENTRES IN THE STATE

*1749. Sardar Balwant Singh : Will the Minister for Jails and Animal S
Husbandry be pleased to state the number of artificial insemination centres in c
the State during the year 1952-53 and 1961-62, respectively, together with the
number of cows and buffaloes inseminated during the said period ?

Giani Zail Singh : (Minister of State) -
The requisite information is as under :—

- e o ¢

S. No. Year Number of Artificial Insemination done
Insemination centres Cows Buffaloes
1. 1952-53 1 465 335
2. 1961-62 40 29,174 30,752

o~ \ T CELEeE MY — 5 -

SuBsipiEs FOR IMPROVEMENT OF CATTLE BREED IN THE STATE

*1750. Sadar Balwant Singh.: Will the Minister for Jails and Animal
Husbandry be pleascd to state—

(a) whether there is any scheme under the consideration of Govern-
ment for the improvement of the breed of buffaloes and cows; .
if so, the details thereof ;

(b) whether any subsidies are being granted for the improvement of
breed of buffaloes and cows to their owners ‘in the State ? .

Giani Zail Singh (Minister of State) : Yes. A copy of the details of .
the scheme is placed on the Table.
(b) Yes.
SCHEME FOR PRESERVATION OF SUPERIOR BULLS WITH HIGH PEDIGREED INDEX
AND ALSO HIGH YIELDING DAMS IN CATTLE BREEDING TRACTS IN THE il
Punyas

To meet the ever growing demand of milk in large cities thousands of good milch
cattle are being imported to these places from te breeding tracts. The influx of such
cattle towards the cities of Bombay, Calcutta and Madras is considerable. For the supply
of milk to the city of Bombay, a large number of animals are imported from the Punjab,
Rajasthan, Gujrat and Suarashtra. Calcutta takes a huge number of buffaloes and
Hariana cattle from' Punjab and U. P. and a large number are also exported to Bihar and
Madras. Such large scale depeltion of superior milch stock from the breeding tracts has
been going on for years and it is now felt that there is a great and immediate necessity
to take steps to preserve the selected high yielding cows and as well as sires out of such
superior stock in the breeding tracts. It is recognised that the future hope of improvement
in the livestock wealth of the nation rates on this small nucleus stock which deserves to
be well preserved and developed through planned and improved breeding practices.

‘ In Punjab alone, it is estimated that nearly 2 lakhs superior Murrah buffaloes and
Hariana cattle are being sent out annually to other States. Those animals which go to
the cities of Bombay and Calcutta seldom return to their home tracts. On the con- >
trary soon after the end of the lactation these animals are sent to the slaughter houses.

Their superior progeny are also neglected and allowed to die of starvation in these cities.




STARRED QUESTIONS AND ANSWERS

ra
) that the owners of these animals should be encourged to retain them for breeding purposes.
~ The assistance should be such that they are not tempted to sell away such stock because

of good remunerative market.

breeding purposes.

For this purpose, the Government of India have taken up the following four cattle

If such superior stock is to be preservcd in the breeding tracts, it is very necessary

One way of achieving this objective will be to extend the
owners of high yielding animals and bulls out of good dams a recurring monthly subsidy
subject to such conditions so that these cows and bulls will be retained in the tract for

R
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breeding tracts and the targets of high yielding animals, as envisaged in the first instance

to be preserved, are indicated below:—

Buffaloes Cows
1. Punjab (Hariana tract) 1,000 (Murrah) 500 (Hariana)
2. Andhra (Ongele tract) — 500
} 3. Gujrat 250 —
4. U.P. 500 400 (Harjana 250
Gangaterj 150)
Total 1750 1,400

> =

-~

The buffaloes and cows selected under the scheme would
seers and 8 seers, respectively. The owners of the animals,

each yield milk above 12
receiving incentive in the

form of subsidy, are required not to dispose of their animals till three lactations are over

bandry Department.

and that they would abide by the approved breeding programme, of State Animal Hus-
In the event of death of any such dam, included under the pro-

gramme, the owner shall immediately report the event to the nearest Veterinary Hospital.

The owner will also keep the milk records of

the subsidised stock and permit the

staff of State Animal Husbandry Department to check their milk yields, when so desired.

The superior bull calves subsidised should either be purchased by the State Govern-

ment themselves or offered for sale for breeding purposes to other States who are in need

of such bulls.

It is, therefore, proposed to give subsidy to the Hariana Breed of cattle and Murrah

buffaloes in the following programme:—

- S e TN

R G F T I K ¥ SRS ST T WERET B AN WA > PSS, LA - BACR S ST

Item Unit 61-62 62-63 63-64 64-65 65-66 Total
Grant of subsidy to ;—
(i) Murrah Buftaloes Nos. 200 250 250 350 350 1,400
(il) Hariana cows Nos. 300 300 300 330 330 1,560
- (iil) Murrah and Hariana (Male
and female calves) Nos. — 225 225 245 245 940
L 3
N —_ —_ —
TOTAL: — 500 775 775 925 925 3,900

s R st

BT XK
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. - (4) All have constructed mud-houses after a great deal of labour and also ex-
pense. The last to be constructed were in 1948 or 1949.

(5) Many of the houses were destroyed in 1955 by floods. We constructed them
with the help of grants given by the State Government.

(6) A number of streets were declared as public streets by the Municipal Com-
mittee after due notices inviting objections. Some of these streets have been
paved.

(7) In August, 1958, or so, the Custodian decided to auction the land under
our houses and around total area being about 41 kanals. Shree Mehr Singh
Grewal, a P.C.S. Official was interested to get the entire area against claims
either in his own name or in the name of some relative.

He offered Rs. 1,400 for the entire area. No one else made any bid. Shri Grewal

promised the residents of the Abadi that he would not touch any house and
would transfer the entire land at cost price.

(8) The bid of Rs 1,400 however; was not accepted and was not finalised.

(9) We had hoped that the matter would end and the Custodian would give
us the land as we have been residing there for years together.

(10) Recently, it seems that Shri Grewal has succeeded in getting the 1958 auc-
tion sale revived and finalised.

(11) In July, 1962, Shri Grewal began threatening the residents with eviction and
- destruction of houses.
(12) On 16th August, 1962, he brought a tractor there and ploughed up vacant

parts including kachha passages. Walls of about 4 houses were also demolished,
Pleadings of women folk only brought them abuses and threats.

* From the above facts, your goodself can realise how we are being threatened des-
truction and evictions.

We have made representations to various officials but as yet with no reply.

We, therefore, request your goodself to immediately intervene in the matter to ensure
the following:— ;

(1) Our houses are not ploughed up by Shri Grewal or anyone else.

(2) The sale of land under our houses to Shree Grewal is cancelled and the
same is given to persons living in the houses free or a at nominal prices.
In no case, any price be charged from those who purchased the land before
partition.

Note.—As far as we have been able together, the land has been purchased by Shri Grewal
against Claim No. P/J/10111.

In the end, we request your honour to give us some time preferably at Amritsar
when we may see you and place our case before you. We also request you to visit our
Abadi and see things for yourself.

Early action and reply is requested.

Yours faithfully,
Sd/—S8adhoo Singh, son of Shri Boota Singh,
Secretary,
Harjjan Sewa Mandal, Nankpura,
Chheharta,

o
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Firms RecEVING Quota oF CoPPER, ZINC, STAINLESS STEEL AND

Raw Iron 1y District GuUrcaoN

*1037. Shri Babu Daya] Sharma : Will the Chief Minister be pleased
to state the names of firms in Gurgaon District to whom the quotas of copper,
zinc, stainless steel and raw iron at present stand. allotted, the place where
each such firm is located and the criteria kept in view while allotting quota of
such commodities ?

Sardar Partap Singh Kairon : The information is laid on the Table of
the House.

NaMmEs oF THE FIRMs IN GUrcaoN DisTRicT To wHOM QUOTAs OF COppER AND ZINC

AT PRESENT STAND ALLOTTED

1. M/s Mool Chand-Chiranji Lal, Rewari.

2. M/s Mahabir Parshad Thathera, son of Shri Pillar Singh, Rewari.
3. M/s Pirya Mal-Dwarka Dass, Rewari.

4, M/s Gainda Mal-Gopi Chand, Rewari.

5. M/s Baldeo Sahai-Bhagwan Dass, Mohalla Kaisthawara Rewari.

6. M/s Bartan Manufacturers Co-operative Industrial Society, Ltd., Rewari.
7. M/s Bartan Nirman Co-operative Industrial Society Ltd., Rewari.
8. M/s Balu Ram-Ajudhia Parshad, Rewari.

9. M/s Budh Ram-Narain Dass, Rewari.

10. M/s Daulat Ram-Behari Lal, Rewari.

11. M/s Dhanda Engineering Pvt. Ltd., Faridabad.

12. M/s Gupta Industries, Mohalla Chowdhrywara, Rewari.

13. M/s Goel Enginecers, Hodel.

14. M/s Hardyal Mal-Umrao Singh, Rewarl.

15. M/s Jhaman Lal-Dhan Singh, Rewari.

16. M/s Hem Raj-Bhola Ram, Rewari.

17. M/s Kishori Lal-Mangtu Ram, Rewari.

18. M/s K. Lal Industries, G. T. Road, Ballabgarh.

19. M/s Nathu Ram-Mangat Rai, Thathera Mohalla, Rewari.

20. M/s Nathu Ram-Budh Sain-Thathera, Kainthwara, Rewari.

21. M/s New Metal Production Industrial Co-operative Society Ltd., Rewari.
22. M/s Piraya Mal-Manohar Lal, Rewari.

23. M/s Punjab Metal Prod. Co-operative Industrial Society Ltd., Rewari.

24. M/s Paul Industries, Mathura Road, Faridabad.
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[ Chief Minister |
60. M/s Shri Gopal-Kishori Lal, Rewart. -
61. M/s Tirkha Ram-Ram Parshad, Rewari.
62. M/s Sukh Lal-Shoe Narain, Rewari.
63. M/s Sukh Lal-Shambhu Dayal, Rewari.
64. M/s Khub Ram-Mohan Lal, Rewari.

NaMEs oF rFirMs IN GURGaoN DISTRICT TO WHOM QUOTA OF COPP_ER ONLY AT PRESENT
STAND: ALLOTTED

1. M/s Ram Sarup-Dhant Ram, Faridabad.

2. M/s Vishwa Udyog, Gurgaon.
3. The District 1lndustries Officer, Gurgaon, for meeting requirements of Taheras.
4. M/s Hans Copper Wire Industries, 14/3, Mathura Road, Gurgaon.

NAMES OF FIRMS WHOM QUOTA OF ZINC AT PRESENT STAND ALLOTTED
1. M/s J. N. Sharma and Sons, Faridabad.
2. M/s Everest Steel Febricators, Tigon Road, Ballabgarh.
3. M/s vIndian Hardwares Industries, Faridabad.
4, M/s Chawla Metal Works, Gurgaon. ‘ .

NaMEs oF THE FIRMs WHoM STAINLESS STEEL SHEETS WERE ALLOTTED IN.
THE GURGAON DISTRICT, DURING THE PERIODS APRIL -SEPTEMBER,1961
AND OcroBER, 1961-MarcH, 1962 ‘

[y

M/s Aggarwal Metal Works, Rewari.

M/s Bharat Metal and Engineering Works Ltd., Rewari.

M/s Gandhi Metal Works, Rewari.

M/s Rewari Metal Agency, Rewari. ~,
M/s Rama Industries, Rewart.

M/s S. S. Metal Works, Rewari.

M/s T. R. Metal Works, Rewari.

M/s Vijay Metal Works, Rewari.

I S

M/s Victor Engincering Works, Gurgaon.

Pd
e

M/s-Weldon Wire and Nail Industries, Faridabad.
"LisT OF STATE ALLOTTEEs of Pic IRoN IN THE GuRcaoN DISTRICT
1. M/s K. G. Khosla and Co., (P) Ltd., Aurangapur.
M/s Indian Metal Industries, Faridabad.
M/s Naw Industries, Industrial Area, Faridabad. *

M/s Dhanda Engineers (P) Ltd., Faridabad.

RIS

M/s Prem Metal Works, Industrial Area, Faridabad. «




| O
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6. M/s S. K. Engineering Works, Faridabad.

7. 'M/s Sharda Engineering Works, Faridabad.

8. M/s Havell's Metal Casting Co., Faridabad.

9. M/s Suraj Kund ‘Mining Machinery Co., Lukarpur, district Gurgaon.
10. M/s Modern Machine Tools Co., N. H. 5, Faridabad.

11. M/s Boota Singh and Brothers, Aurangpur.

12. M/s Reliable Engineering Works, N.H. 5, Faridabad (NIT).

13. M/s Vinay Foundry and Engineering Co., Mathura Road, Faridabad.
14. M/s Saka Industries, Fatehpur Chandela, Faridalad.

15. M/s Sidana Engineering Works, N.T.T., Faridabad.

16. M/s A. Gee Corporation, Farukh Nagar, Gurgaon.

17. M/s Multiple Engineering Works (P) Ltd.,, Industrial Area, Faridabad.
18. M/s Vinod Industries (P) Ltd., 17/B, Industrial Areas, Faridabad.
19. M/s Rajdhani Interprises Pvt. Ltd., Faridabad.

20. M/s Noveen Industries and Foundry, Gurgaon.

21. M/s G. D. Industries Engineers, Faridabad.

CRITERIA FOR THE ALLOTMENT

Criteria for the allotment of copper, zinc, stainless steel sheets and pig iron is as

follows :—
Copper and Zinc

Units consuming Copper and Zinc and established in 1957 or earlier are granted
quota at the rate of 1/12th of their annual consumption, those established from 1st January,
1958 to 2nd April, 1958 are made allotment at the rate of 1/16th of their annual con-
sumption and the units established before 2nd April, 1958 but which actually went into
production after 2nd April, 1958 are granted copper and zinc at the rate of 1/24th of
their annual consumption.

Units other than utensil manufacturing and established before 1st January, 1960
are granted copper and zinc at the rate of 1/16th of their annual consumption.

New units established after 1st January, 1960 are granted copper and zinc on ad hoc
basis keeping in view the importance of the industries in which they are engaged and the
quantity of copper and zinc available for allotment.

Co-operative Societies are allotted copper and zinc even though they may have
been established after 1st January, 1960 on the basis of the number of their members.

Stainless Steel Sheets

The critarian of allotment varied from period to period and allocations were
made keeping in view past allocations, etc.

Pig Iron

The assessment of foundries for pig iron 1s made keeping in view a number
of factors like size of cupola, moulding area, etc.
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Part (a) Part (b)
., -~ .
T Tarn Taran Tehsil—

Dhotian Brick kiln Co-operative Society ~ Nil
Ajnala Tehsil Nil
Patti Tehsil—

Village Panchayat Dall Nil
M/s Khanna Farming Co-operative Society. ~Nil
RecisTERED TRADE UNIONs 1N THE STATE
‘ *1455. Shri Sagar Ram Gupta : Will the Labour and Taxation
LA Minister be pleased to state—

(a) the total number of registered trade unions in the State;

(b) the total number of employers who have recognised trade unions

in their undertakings under the Code of Discipline ;

(c) the number and names of concerns in which trade unions have

not yet been recognised together with the reasons therefor ;

(d) the steps Government have taken so far or propose to take under

°. the Code of Discipline against the employers referred to in part
(c) above ?
Shri Ram Saran Chand Mittal : (a) The total number of registered
trade unions on the 3Ist March, 1962, was 663.

(b) Out of 32 industrial establishments in respect of which requests
for grant of recognition have been received from the concerned Trade Unions
by the Labour Department, in 15 cases the managements have granted recog-
nition during the year 1960, 1961 and 1962 (up to 26th October, 1962) ;

(c) Out of 32 establishment in respect of which the concerned Trade
Unions approached the Labour Department (as mentioned in Para (b) above),
for grant of recognition, in case of 17 such establishments recognition has
not yet been granted and these cases are being persued. List of these 17
establishments giving their names and the reasons for not granting recogni-
tion is given in Annexure “A” ;

(d) Persuasive efforts are made to get the recognition granted by

- the employers. In case these fail, the matter is placed before the State
Evaluation and Implementation Committee for its recommendations. Posi-
' - tion in respect of each pending case is explained in column 3 of the Annexure

“A” enclosed-
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[Labour and Taxation Minister]

ANNEXURE “A”

Names of the
establishments who
have not accepted
S.No. the claim of the Reasons thereof Action being taken
respective unions for
recoghition

1 2 3 4
) -
1. Peder Textile Mills The management are Matter is being placed
Amritsar reluctant to  give before the State Evalu-

recognition on one ation and [mplemen-
excuse or the other tation Committee.
and without assigniny

any valid reason

2. Surriendra Textile Mills, Ditto Ditto
i ‘ Amritsar
3.  New Punjab Woollen Ditto Ditto
Mills, Chheharta
4. Parkash Woollen Mills, Ditto Ditto
Chheharta
5. Indian Calico « Management have Ditto
Printing Mills, alleged violation of
Chheharta the Code of DiscCip-
line on the part of
the Union
‘ 6. Himalaya Woollen No valid reason was given  The grounds of rejec-

Mills, Chheharta tion of the claim of

the union by the
management were not
found wvalid. The
State Evaluation and
Implemention Co n-
mittee has already
considered the issue
and has reCcommen-
ded that management
should grant recogni-
tion. The manage-
ment are being persu-
aded to implement
this decision.
7. Indian Woolien No valid reason was given
Textile Mills (P)
Ltd., Chheharta.

8.  Atlas Transport It was " alleged that the Ditto
. Co. (P) Ltd., Union did not fulfil the
Pathankot. conditions under the
Code of Discipline
9. Jublee Highway Ditto i
Transport (P) Ltd. bitto

Pathankot.

10. Hindustan Embroi- |t was alleged h i
dery Mills, ged that theunion Matter

Chheharta the Code

v the is before the
violated the provisions of State Evaluation and
Implementation Com-
Mmittee.

Uy
<
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